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RESERVE BANK OF INDIA

RBI1/2024-25/68
DoR.RET.REC.39/12.07.160/2024-25 August 22, 2024

All Commercial and Co-operative Banks
Madam / Dear Sir,

Exclusion of “Krung Thai Bank Public Company Limited” from the Second Schedule of
the Reserve Bank of India Act, 1934

It is advised that “Krung Thai Bank Public Company Limited” has been excluded from the
Second Schedule of the Reserve Bank of India Act, 1934 vide Notification
DoR.LIC.N0.S1998/23.13.066/2024-25 dated July 3, 2024, which is published in the Gazette
of India (Part Ill - Section 4) dated August 17- August 23, 2024.

Yours faithfully,

(Latha Vishwanath)
Chief General Manager
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